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116570 [19.12. |1- GANESH COURT |Order Dtd. t
/2019 (2019 10782 |SAHOO “INo. 1 |2019-12-17 No
/2019 -
1)
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CRLMC ea
116571 [19.12. |- JYOTTRANJAN COURT |Order Dtd. t
/2019 (2019 1687/ |NAYAK “INo. 1 |2019-12-12 No
2019 -
1)
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ABLAP ca
116572 [19.12. |1- C R, KaR COURT |Order Dtd. t
/2019 (2019 10930 |7 %" “INO. 1 12019-12-18 No
/2019 -
1)
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- CHIEF ca
116573 [19.12. JUSTI |Order Dtd. M.J.C |t
/2019 [2019 gig/z B.K.PATI “lce's  [2019-12-13 No
COURT -
1)
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116574 [19.12. |1- M.R. COURT |Order Dtd. AL o
/2019 [2019 10975 |ROUTRAY “INO. 1 |2019-12-18 MISC- |
/2019 2 e
)
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ABLAP ia
116575 [19.12. |1- COURT |Order Dtd.
/2019 [2019 10768 |0+ K- NAYAK “INO. 1 |2019-12-17 No
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)
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BLAPL ia
116576 |19.12. |- COURT |Order Dtd.
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116578 |19.12. |L- BALARAM COURT |Order Dtd. No
/2019 2019  |10744 |SINGH “INO. 1 |2019-12-17 N
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)
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BLAPL ia
116579 [19.12. |- COURT |Order Dtd.
/2019 [2019  |6678, [B-E- BAL “INO. 1 [2019-12-18 No
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)
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116580 [19.12. |- R.K. JUSTT |Order Dtd. ;
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2009 COURT
17
)
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ABLAP ia
116581 [19.12. |L- P. K. COURT |Order Dtd. ;
/2019 [2019  |10742 [BEHERA "lNOo. 1 |2019-12-17 "o
/2019 .
)
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ABLAP ia
116582 [19.12. |L- COURT |Order Dtd.
/2019 |2019  |10741 [SARAT DASH "INO. 1 [2019-12-17 o
/2019 L
)
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116583 [19.12. |- o DANDA EgURT Order Dtd. NAL |t
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116584 [19.12. |- JUSTT |Order Dtd. t
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/2019 2019 10740 |PATTANAYAK “INo. 1 |2019-12-17 No
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/2019 -
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116598 [19.12. E?g;z o K. PANT ESURT Order Dtd. APPEA |t
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/2019 -
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5)
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L /2019|2019 17602 |°° Y lNo. 1 [2019-12-17 No
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. WP (C) CHIEF ea
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5)
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é 116614 [19.12. 5‘22;2 b K. DANT c ESURT Order Dtd. APPEA |t
/2019 2019 R el 2019-12-13 L No
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5)
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. CRLMC ea
116615 |19.12. |- COURT |Order Dtd. t
0 1/2019 12019 1677, (S K BEHERA C.0.lyn " 1o010-12-12 No
4
2019 -
5)
[ (S
. ABLAP ea
o |116616 [19.12. |L- P.K. . COURT |Order Dtd. t
/2019 2019 17626 |MOHANTY Y No. 1 [2019-12-17 No
5
/2019 -
5)
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. WP (C) CHIEF ea
o |116617 [19.12. |- B.K. . JUSTI |Order Dtd. t
¢ /2019|2019 16392 |MOHANTY ‘Y- lcE's  12019-12-16 No
/2019 COURT -
5)
[ (S
MISC. |ea
g 116618 [19.12. 52’2;2 o % pant . ESURT Order Dtd. APPEA |t
/2019 2019 B el 2019-12-13 L No
7 014 22
SEC. |-
5)
- 5
4 CRLMC ea
o |116619 [19.12. |- JYOTIRANJAN COURT |Order Dtd. t
/2019 [2019 1677/ |NAYAK “INo. 1 |2019-12-12 No
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WP (C) WRIT ia
116622 [19.12. |- GENE Order Dtd.
/2019 [2019  |10797 | -K-DAS RAL 2013-06-20 BRANC [No
/2013 H=3 1=
12
)
(s
ABLAP ia
116623 [19.12. |L- COURT |Order Dtd.
/2019 [2019  |17619 |5+ BARIK 1C-0-lge 9 12019-12-17 o
/2019 .
)
(s
ABLAP ia
116624 |19.12. |L- BIKRAM < o [COURT |order Dtd. -
/2019 [2019  |16409 [BEHERA ‘O lNo. 2 |2019-12-13 No
/2019 .
)
(S
MISC. |ea
116625 (19.12. 52(5);2 o K. PANT c o ESURT Order Dtd. APPEA |t
/2019 2019 K. 0. N0 1o010-12-13 L No
014 22
SEC. |-
5)
(S
ABLAP ea
116626 [19.12. |L- COURT |Order Dtd. t
/2019 2019  |16054 |° ROUT C-0-No. 2 |2019-12-05 No
/2019 -
5)
(S
MISC. |ea
116627 [19.12. gég;z b K. DPANI ¢ o ;gURT Order Dtd. APPEA |t
/2019 2019 K- -0 N0 o019-12-13 L No
014 22
SEC. |-
5)
116628 [19.12. |ABLAP COURT |Order Dtd. (s
/2019 [2019  |L- S MITRA C-0-No. 2 |2019-12-11 ca
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/2019 No
5)
| -
4 ABLAP ea
116629 |19.12. |L- COURT |Order Dtd. t
é /2019 2019  |11602 |S S BISWAL “INO. 1 12019-12-12 No
/2019 -
5)
| -
4 WP (C) CHIEF ea
116630 [19.12. |- JUSTI |Order Dtd. t
é /2019 [2019  |24696 F-K- RATH “lce's  |2019-12-12 No
/2019 COURT -
5)
[ (S
4 ABLAP ea
5 116631 [19.12. |1- S.R. COURT |Order Dtd. t
/2019 [2019  |17634 |PATTANAIK “INo. 1 [2019-12-17 No
0

/2019 -
5)
[ (S
MISC. |ea
g 116632 [19.12. EZQS;Z o % pant ESURT Order Dtd. APPEA |t
/2019 |2019 (K. - NO- 15600-01-01 L No

1 014 22
SEC. |-
5)
[ (S
ABLAP ea
3 116633 [19.12. |L- ﬁgﬁigDRA COURT |Order Dtd. t
2 |r2019 2019 17614 SIS NO. 1 |2019-12-17 No
/2019 -
5)
[ (S
4 ABLAP ea
5 116634 |19.12. |L- 5.p. mac COURT |Order Dtd. t
2 2019 2019 17620 |7°F- “INo. 1 |2019-12-17 No
/2019 -
5)
[ (S
MISC. |ea
3 116635 [19.12. 52’2;2 o % pant ESURT Order Dtd. APPEA |t
/2019 |2019 K. - NO- h019-12-13 L No

4 014 22
SEC. |-
5)
| -
4 WP (C) CHIEF ea
116636 [19.12. |- JUSTI |Order Dtd. t
é /2019 |2019  |25709 |F-N-BEHERA “lcE'S  |2019-12-16 No
/2019 COURT -
5)
|4 [116637 [19.12. |ABLAP [G.S.MOHANTY [C.0. |[COURT |Order Dtd. (s
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/2019 No

5)
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WP (C) CHIEF ea

116638 |19.12. |- B.R. JUSTI |Order Dtd. t

/2019 |2019 24241 |SENAPATI “lcE's  |2019-12-16 No

/2019 COURT -

5)

(s

ABLAP ea

116639 (19.12. |L- COURT |Order Dtd. t

/2019 |2019  |17547 |SAMIR BARIK “INo. 1 |2019-12-17 No

/2019 -

5)

(S

ABLAP ea

116640 [19.12. |L- b S, DAS COURT |Order Dtd. t

/2019 |2019 17630 | "7 “No. 1 |2019-12-17 No

/2019 -

5)

(S

MISC. |ea

116641 [19.12. g‘zg;z b K. DANT ESURT Order Dtd. APPEA |t

/2019 |2019 T : : 2019-12-13 L No
014 22

SEC. |-

5)

(S

WP (C) CHIEF ea

116642 [19.12. |- B.K. JUSTI |Order Dtd. t

/2019 |2019 16398 |MOHANTY ‘lcE's  |2019-12-16 No

/2019 COURT -

5)

(S

ABLAP ea

116643 (19.12. |L- SACHINDRA COURT |Order Dtd. t

/2019 |2019 17544 |KANHAR *No. 1 |2019-12-17 No

/2019 -

5)

(S

ABLAP ea

116644 [19.12. |L- B.R. COURT |Order Dtd. t

/2019 |2019 17631 |MOHANTY “INO. 1 |2019-12-17 No

/2019 -

5)

(S

MISC. |ea

116645 (19.12. ?;‘8;2 o K. PANT ESURT Order Dtd. APPEA |t

/2019 |2019 T : : 2019-12-13 L No

014 22 sec. |-

5)
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ABLAP ea
116646 19.12. |L- COURT |Order Dtd. t
/2019 |2019  |17510 M R SAHOO “INO. 1 12019-12-17 No
/2019 -
5)
(s
ABLAP ea
116647 [19.12. |L- COURT |Order Dtd. t
/2019 |2019  |17601 [1-K. PANI “INO. 1 12019-12-17 No
/2019 -
5)
(s
MISC. |ea
116648 [19.12. g?ﬁ}z o K. PANT EgURT Order Dtd. APPEA |t
/2019 |2019 K. - N0 019-12-13 L No
014 22
SEC. |-
5)
(s
ABLAP ea
116649 19.12. |L- COURT |Order Dtd. t
/2019 |2019  |17562 |* K NATAK “INO. 1 12019-12-17 No
/2019 -
5)
(s
ea
WP (C)
116650 [19.12. |- . BARAL ESURg Order Dtd. g;ﬁgc ;O
/2019 |2019  |22786 - ~NO- 3 1o919-12-18
/2019 OLD H=5 |-
21
)
(s
MISC. |ea
116651 |19.12. gz;’g;z o & AN ESURT Order Dtd. APPEA |t
/2019 [2019 K. - NO- 1 019-12-13 L No
014 22
SEC. |-
5)
(s
ABLAP ea
116652 [19.12. |L- JANMEJAY COURT |Order Dtd. t
/2019 |2019  |17541 |[PARIDA “INo. 1 |2019-12-17 No
/2019 -
5)
(s
MISC. |ea
116653 [19.12. g??;z o % pant ;gURT Order Dtd. APPEA |t
/2019 [2019 (K. -NO- 1 019-12-13 L No
014 22
SEC. |-
5)
ABLAP (S
116654 119.12. |L- COURT |Order Dtd. ea
/2019 2019  |17599 |F K MISHRA “INo. 1 |2019-12-17 t
/2019 No
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116655 [19.12. |- B.K. JUSTI |Order Dtd. t
/2019 |2019 16396 |[MOHANTY “lcE's  |2019-12-16 No
/2019 COURT -

5)

(s
MISC. |ea

116656 (19.12. g?g;z b K. DANI ;gURT Order Dtd. APPEA |t
/2019 [2019 B SR 2019-12-13 L No
014 22

SEC. |-

5)

(s
ABLAP ea

116657 [19.12. |1- COURT |Order Dtd. t
/2019 2019  |17542 |F K MOHANTY “INo. 1 |2019-12-17 No
/2019 -

5)

(s
ABLAP ea

116658 [19.12. |1- 5 bas COURT |Order Dtd. t
/2019 [2019 17604 [°- “INO. 1 |2019-12-17 No
/2019 -

5)

(s
WA— CHIEF ea

116659 [19.12. JUSTI |Order Dtd. M.J.C It
/2019 [2019 8?;/2 B.K.PATI “lcE's  |2019-12-13 No
COURT -

1)

(s
ABLAP ea

116660 [19.12. |I- BALARAM COURT |Order Dtd. t
/2019 [2019 17557 |STINGH “INO. 1 |2019-12-17 No
/2019 -

1)

(s
MISC. |ea

116661 [19.12. g?g;z o & AN ;gURT Order Dtd. APPEA |t
/2019 [2019 R dlied 2019-12-13 L No
014 22

SEC. |-

5)

(s
ABLAP ea

116662 |19.12. |L- COURT |Order Dtd. t
/2019 |2019  |17600 [1-K. EPANI “INo. 1 |2019-12-17 No
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5)
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116664 19.12. |L- COURT |Order Dtd.
/2019 2019 (17581 |-R-ROUIRAY 1C.0 Iy 9 12019-12-17 o
/2019 0
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ABLAP ia
116665 |19.12. |L- COURT |Order Dtd.
/2019 [2019  |17568 o+ ROUT "INO. 1 [2019-12-17 No
/2019 0
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(s
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116666 [19.12. iTEB/ o wavak ESURT Order Dtd. ;O
/2019 2019 >0 > 2019-12-18 N
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(s
we (C) WRIT ia
116667 [19.12. |- COURT |Order Dtd.
/2019 [2019  |13g2/ [N-K-ROUT "INO. 8 [2019-12-18 DRENC e
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)
(s
ABLAP ia
116668 [19.12. |L- SACHINDRA COURT |Order Dtd. -
/2019 [2019  |17556 [KANHAR “INo. 1 [2019-12-17 No
/2019 o
)
(S
ABLAP ia
116669 [19.12. |L- . oas COURT |Order Dtd. e
/2019 [2019  |10323 [*- “INo. 1 |2019-12-16 N
/2019 o
)
(S
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ABLAP ia
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)
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116673 [19.12. |L- COURT |Order Dtd.
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)
(S
ABLAP ia
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